
Kotak Industrial All Risks Insurance
Additional Covers/ Clauses/ Endorsement Wordings

Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.)
Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai - 400051. Maharashtra, India.
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Molten Metal Spillage Cover

Material Damage Wording

In consideration of the payment of the after-mentioned additional premium 

shown in the policy/the Endorsement, it is hereby agreed and declared that, 

subject to the conditions of the Policy, the policy extends to cover physical loss 

or damage to property excluding cost of molten material serving business 

operations that arises without the occurrence of fire as a result of the spillage 

or leakage of glowing molten material from container or lines.

Physical loss or damage shall not include damage to containers, unless such 

damage is caused by spilled glowing molten material acting from the outside.

Business Interruption Wording

In consideration of the payment of the after-mentioned additional premium 

shown in the policy/the Endorsement, it is hereby agreed and declared that, 

subject to the conditions of the Policy, the policy extends to cover losses 

consequent to the physical loss or damage to property excluding cost of 

molten material serving business operations that arises without the 

occurrence of fire as a result of the spillage or leakage of glowing molten 

material from container or lines.

Physical loss or damage shall not include damage to containers, unless such 

damage is caused by spilled glowing molten material acting from the outside.

Loss Limit- �________ Crores each and every loss (Material Damage + 

Business Interruption) & �________ Crores in the aggregate for the policy 

period.
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